agree that for the purpose of compensating for damage caused by a nuclear incident
involving material, nuclear material, equipment, facilities and technology referred to in
Article X, each party shall create a civil nuclear liability regime based upon

established international principles.
Achievement of targeted nuclear power
2140. SHRI RAMA CHANDRA KHUNTIA: Will the PRIME MINISTER be pleased to state:
(a) the target of getting nuclear power in the Tenth Plan and Eleventh Plan;

(b) whether we have been able to achieve the target of getting power from Atomic

Energy;
(c) ifnot, the reasons therefor; and

(d) the strategies we intend to adopt for achieving the target of getting nuclear power

within the plan period ?

THE MINISTER OF STATE I THE PRIME MIMISTER'S OFFICE
(SHRIPRITHYVIRAJ CHAVANY : (a) The targets set for nuclear power are:

Target Tenth Plan Eleventh Plan

Original Mid Term
Appraisal (MTA)

Capacity Addition (MW) 1300 3160 3160

Generation (Million Units) 82,495 1,63,305 1,24,608

(b) The generation in the Tenth Plan (90354 Milion units) exceeded the target (82495
Million units). With respect to capacity addition in the Tenth Plan there was a shortfall of 220 MW

which was achieved on May 6, 2007, that is a very small delay of about 5 weeks.

The achievements of Tenth and Eleventh Plan (first three vears) have been:

Achievement Tenth Plan Eleventh Plan
(first three years)

Capacity Addition (M) 1080 440

Generation (Million Units) 00,354 50,714

(c) The shortfall in generation in Eleventh Plan has been on account of non availability of

fuel from domestic sources in the required quantities.

(d) Efforts are going on to complete the projects under construction leading to

achievement of capacity addition target of Eleventh Plan. In connection with the generation in the
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Eleventh Plan, enhancing supply of fuel from domestic sources and use of imported fuel for
reactors under safeguards are being considered with a view to keep the shortfall to a minimum.

Nudlear joint venture with Russia

2141.  SHRI MOHD. ALl KHAN: Wil the PRIME MINISTER be pleased to
state:

(a) whether India and Russia are considering the setting up of a joint venture to produce
nuclear fuel in India;

(b) ifso, the complete details worked out so far and the purpose behind it; and
(c) theimplementation status thereof?

THE MINISTER OF STATE I THE PRIME MINISTER'S OFFICE
(SHRI PRITHVIRAJ CHAVANY = (&) to () In the Roadmap for the serial construction of the
Russian design MNuclear Power Plants in the Republic of India signed by the Department of
Atomic Energy of the Government of India and the State Atomic Energy Corporation
(ROS/—\TOM) of the Russian Federation on 12.03.2010, both the parties confirmed their interest
for joint development of uranium deposits in the Russian Federation and third countries, and for
setting up a joint venture for fabrication of nuclear fuel subject to techno-commercial viahility.

Compensation for accidents in nuclear power plants

2142. SHRI RAHUL BAJAJ:
SHRI BRAJKUMAR DHOOT:

Wil the PRIME MIMISTER be pleased to state the limits for producer/operator liability and
compensation in case of accidents in Muclear Power Plants in the United States as compared to
limits proposed in our Nuclear Liability Bill ?

THE MINISTER OF STATE I THE PRIME MINISTER'S OFFICE
(SHRI PRITHVIRAJ CHAVAN): As per information available on US laws and regulations in the
public domain, the liability of individual operator is 300 million US $, whereas the limit prescribed
in the proposed Civil Liability for Nuclear Damage Bill, 2010 is Rs. 500 crore which can be either
decreased subject to a minimum of Rs. 100 crore or increased by the Government through a
notification.

Commemorative Stamps

2143, SARDAR TARLOCHAM SINGH: Will the Minister of COMMUNICATIONS AND
INFORMATION TECHNOLOGY bhe pleased to state:

(a) whether it is a fact that postal department has issued Commemorative Stamps on
Central Ministers and other dignitaries of that category;

(b) the reason that Sardar Hukam Singh, Former Speaker Lok Sabha and Governor,
Rajasthan, Dr. Gurdial Singh Dhillon, Speaker, Lok Sabha and Central Minister and
Ambassador, Sardar Baldev Singh, India’s First Defence Minister and Sardar Swaran Singh,
Central Minister for two decades have been ignored from the list; and
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